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. Acsenautios Projoct at Angamail
Ermakuiam Distriot

2844, SHRI A. A. RARIM:
Will the Minister of DEFENCE be
‘Pleased to state:

€ta) whether Kerala Government's
request to have the site of the Aero-
nautics Project at Angamali, in Erna-
kulam District is pending with Gov-
ernment;

(b) if so, when the inspection team
6f the Hindustan Aeronautics Limited
is Mkely to visit the site; and

(c) the reesons for the delay?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI C.P.
N. SINGH): (a) to (c). M/s. Hindus-
tan Aeronautics Limited had received
proposals recommending various sites
for setting up of a new factory for
manufacture ﬂof advanced avionics
from a number of State Governments.
These prcposals included one from ithe
Government of Kerala recommending
certain sites including Angamali.

The guestion of setting up the fac-
tory including its location is under
congideration of the Govt,
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2645. SHRI JYOTIRMOY BOSU:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that Gov-
ernment intend to rigidly tighten the
provisiong of Official Secrets Act
which wag originally enacted by the
British in 1923;

(b) whether it is a fact that Govt,
have issued a circular amongst senior
moet officials for this purpose with
particular reference to Section V; and

(¢) if %0, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 YOGENDRA MAKWANA):
(a) A Study Group consisting of Jeint
Secretaries of Ministry of Law and
Home Aflairs and representatives of
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the Ministrieg-of Detence and - Infelli-
gence Buregu was set up in 197§
review the provisions of the At so0
as to deal more effectively. with es-
pionage activities. Thé Study Group
submitted its report on 19-7-1978.
was sent to the State Governments
for their comments. These comments
are currently under examinatiom As
the Government is yet to take a deti-
sion on the recommendaiions
it would not be in public intercst to
furnish details thereof.

(b) No such
been issued.

secret circular has

(¢) Does not arise:
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